
RAJYA SABHA 
Thursday, the 14th December, 2023 /23 Agrahayana, 1945 (Saka) 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair.  

PAPERS LAID ON THE TABLE 

MR. CHAIRMAN: Papers to be laid. ..(Interruptions).. I will follow the procedure, you 
know it.  ..(Interruptions).. I will come to that when ..(Interruptions).. Please bear 
with me. ..(Interruptions).. Papers to be laid on the Table. ..(Interruptions)..  

Notifications of the Ministry of Information and Broadcasting 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 
BROADCASTING (DR. L. MURUGAN): Sir, I lay on the Table a copy each (in English 
and Hindi) of the following Notifications of the Ministry of Information and 
Broadcasting, under sub-section (3) of Section 22 of the Cable Television Networks 
(Regulation) Act, 1995:-  

(1) G.S.R. 121., in the Weekly Gazette dated the September 17 –
September 23, 2023, publishing the Cable Television Networks
(Amendment) Rules, 2023.

(2) G.S.R. 719 (E) dated the 5th October, 2023, publishing the Cable
Television Networks (Second Amendment) Rules, 2023.

[Placed in Library. For (1) and (2) See No. L.T. 10277/17/23] 

Reports and Accounts (2022-23) of various institutes and centres and related papers 

THE MINISTER OF EARTH SCIENCES (SHRI KIREN RIJIJU): Sir, I lay on the Table, a
copy each (in English and Hindi) of the following papers:—

(i) 

(ii) 

(a) Annual Report and Accounts of the Indian Institute of Tropical
Meteorology (IITM), Pune, Maharashtra, for the year 2022-23, together
with the Auditor's Report on the Accounts.
(b) Review by Government on the working of the above Institute.

 [Placed in Library. See No. L.T. 10327/17/23] 

(a) Annual Report and Accounts of the National Institute of Ocean



 

 
 
 
 
 
(iii)  
 
 
 
 
  
(iv) 
 
 
 
 
 
(v) 
 

Technology (NIOT), Chennai, Tamil Nadu, for the year 2022-23, together 
with the Auditor's Report on the Accounts.  
(b) Review by Government on the working of the above Institute.  

[Placed in Library. See No. L.T. 10328/17/23] 
 
(a) Annual Report and Accounts of the National Centre for Earth Science 
Studies (NCESS), Thiruvananthapuram, Kerala, for the year 2022-23, 
together with the Auditor's Report on the Accounts.  
(b) Review by Government on the working of the above Centre. 

[Placed in Library. See No. L.T. 10329/17/23] 
 
(a) Annual Report and Accounts of the Indian National Centre for Ocean 
Information Services (INCOIS), Hyderabad, Telangana, for the year 
2022-23, together with the Auditor's Report on the Accounts. 
(b) Review by Government on the working of the above Centre.  

[Placed in Library. See No. L.T. 10330/17/23] 
 
(a) Annual Report and Accounts of the National Centre for Polar and 
Ocean Research (NCPOR), Goa, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 
(b) Review by Government on the working of the above Centre. 

[Placed in Library. See No. L.T. 10331/17/23] 
 

I. Notifications of the Ministry of Personnel, Public Grievances and Pensions 
II. Reports and Accounts (2022-23) of various organisations and related papers 
 
िवज्ञान और ĢौǏोिगकी मंतर्ालय के राज्य मंतर्ी; तथा कािर्मक, लोक िशकायत और पȂशन मंतर्ालय 
मȂ राज्य मंतर्ी (डा. िजतेन्दर् िंसह): महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर रखता हंू:- 
 I. (i) A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Personnel, Public Grievances and Pensions (Department of Personnel and 
Training), under sub-section (2) of Section 3 of the All India Service Act, 1951:- 
 (a) G.S.R. 862 (E) dated the 23rd November, 2023, publishing the Indian 

Forest Service (Probationers’ Training and Evaluation) Rules, 2023. 
 (b) G.S.R. 863 (E) dated the 23rd November, 2023, publishing the Indian 

Forest Service (Probation) Amendment Rules, 2023. 
[Placed in Library. For (a) and (b) See No. L.T. 10934/17/23] 

  
(ii) A copy (in English and Hindi) of the Ministry of Personnel, Public Grievances and 

2 [RAJYA SABHA]


